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by 11.15 P.M. the patients had been taken to 
the All India Instil!!!e of Medical Sciences. 
Therefore, undue delay does 'not seem to 
have occurred. The specialists on call 
duty were immediately summoned to the 
Casualty Department and arrangements 
were made for treatment and admission of 
all the cases. Six senior specialists of the 
Institute along with residential stalT were 
personally present looking arter the treat-
ment of the patients. Out of these 10 cases, 
7 were seriously injured and 3 had minor 
injuries. Two of the patients had to be 
operated upon. Of the 10 patients 2 
subsequently died. 6 were discharged and 
2 are still under treatment at the All India 
Institute of Medical Scien.:es Hospital. 
The doctors on duty acted promptly and 
sympathetically. 

However. the conclusion of the enquiry 
was that the Casualty Medical Officer at the 
Safdarjang Hospital should have attended 
10 the cases immediately when they were 
brought to the Safdarjang Hospital. There-
fore. a warning has been given to him. 
I nstructions have also been issued to all 
Ihe medical officers that cases requiring 
cmergent treatment must be attended to 
irrespective of area demarcation made hy 
Ihe police. The Government have further 
impressed upon the authorities of all the 
hospitals in Delhi that case. of emergency 
treatment due to accidents should immedia-
tely be attended to by the doctors on duty 
irrespective of other procedural formalities 
t hal may bc involved in cases of such acci-
dents. 

Steps to accelerate progress or Small Farmers 
De,el...,....t SebeaK' 

"15. SHRI Y. ESWARA REDDY : 
Will the Minister of AGR1CUL TURE 
be pleased to state : 

(a) wbether the Small Farmers Develop-
ment Scheme has not made any satisfactory 
prolV""s in the first three year. of the Fourth 
I'lan. if 50, the reasons therefor; 

(b) whether any steps are belna taken 
to accelerate the progress of the !Cherne 
in the remaining period of the Fourth 
Plan; and 

(c) if so. the main features thereof ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (PROF. 
SHER SINGH) : (a) The SFDA Scheme is 
a pilot experiment being implemented in 
46 selected project areas. Most of these 
projects were sanctioned during 1970-71 
and programme implementation had become 
effcctive in 1971-72 only. There were 
several administrative and organisational 
problems in the initial stages. The mid-
term appraisal of the IV Plan hasrefc:rred to 
the difficulties and problems faced in im-
plementin~ these programmes. 

(b) The tcmpo of progress has picked up 
in 1971-72 and is expected to be acoelerated 
in the remaining years of the IV Plan. 

(c) The progress of the scheme is being 
reviewed, from time to time. in conjunction 
with the State Governmcnts. in Seminars 
and meetings at the State level, in the Minis-
try and the Planning C~mmission. Orders 
and in.tructions allowing flexibility to the 
agencies to implement programmes have 
been issued. State Government have allo 
been advised to provide the necessary supp-
ort for the programmes of the allcncies. 

Talks on Indo-Egypt cooperation In Agri-
culture 

016. SHRI E.V. VIKHE PATIL : 
SHRI MUHAMMED SHERIFF 

Will the Minister of AGRICULTURE 
be pleased to state : 

(a) whether Indo-ElIYpt talks were held 
in the month of June, 1972, to promote c0-
operation between the two counlria in 
the field of Agricultue and 

(b) if so, the main features thereof? 
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THE MINISTER OFoSTATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
ANNASAHEB P. SHINDE): (a) Yes, 
Sir. 

(b) A statement is laid on the Table of 
the Hou~. Placed in library See No. 
LT-3187/72] 

Manufacture of Ghec at D.M.S. Dairy and 
Its Testing 

017. SHRI K. SURYANARAYANA: Will 
the Minister of AGRICULTURE be plea,ed 
to state: 

(a) whether some sort of fat or other 
foreign matter is being used at present by 
the Delhi Milk Scheme in the manufacture 
of Ghee; if so, the reasons therefor; 

(b) whether the Ghee is being got te,ted 
at some Government approved Laboratory 
and if so, when such a a test wa' made; and 

(c) the findings thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (PROF. 
SHER SINGH): (a) No Sir. The Ohee 
manufactured by Delhi Scheme is from 
pure cow or buffalor milk fat or a combina-
tion of both. 

(b) and (c). The Ghec manufactured 
by Delhi Milk Scheme is being regularly 
tested by the Quality Control Lahoratory 
of Delhi Milk Scheme. which is a well 
equipped Laboratory manned by experi· 
enced Scientists. Only such ghee as con-
forms to the prescribed quality standards 
is released for sale. 

Deatb due to Heat Wave and Sun Stroke 
018. SHRI JYOTIRMOY BOSU : 

SHRI ISWAR CHAUDHRY : 
Will the Minister of HEALTH AND 

FAMILY PLANNING be pleased to state: 

(a) the number of heat wave and Sun 
stroke deaths during the last three months, 
State-wise ; 

(b) whether heat wave death should be 
attributed mainly to inadequacy of drinking 
water supply, if not, the factors responsible 
for the same; and 

(c) what preventive measures, if any, 
have been or are being taken in this regard? 

THE MINISTER OF WORKS AND 
HOUSING AND HEALTH AND 
FAMILY PLANNING (SHRI UMA 
SHANKAR DIKSHIT) (a) to (c). The 
information is being collected and will be 
laid on the Table of the Sabha. 
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